(6) by when this Bill i likely to be introduced in Parliament?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING (SHRI V. NARAYANASAMY):
(a) and (b)) A draft Regulatary Reforms Bill has been placed in public domain for eliciting views and
opinions on the nature and extent of legislative action necessary for reforming the regulation of key

infrastructure services.
Per capita incoms and annual growth rate
3778. SHRI BIRENDRA PRASAD BAISHYA: Will the PRIME MINISTER be pleased to state:

(a) whether it is & fact that the Narth Eastern States of Assam, Arunachal Pradesh,
Meghalaya, Mizoram, Manipur, Nagaland, Sikkim and Tripura are backward on the basis of their per

capita income and annual growth rate;

(b if so, the average per capita income and annual growth rate estimated in these States

during the last five years;

(c) whether the development of these States on a priarity basis & necessary for the

balanced growth of the nation; and
{d) if s, Government's reaction thereto?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING (SHRI V. NARAYANASAMY):
(a) to (d) The Per capita income of the Narth Eastern States measured in terms of Per Capita Net
State Domestic Product and percentage Growth of Gross State Domestic Product for Marth Eastern
States and All India at Constant (1299-2000) prices is given in the Statement-| and Statement-||
(See below).

The MNorth Eastern Region of the country forms an area of low per capita income and major
growth requirements. The development process had been hampered due to gengitive geographical
location, natural calamities, political evolution etc. Growth in social infrastructure through National
programmes is being complemented by development of physical and econamic infrastructure. The
development efforte of the State are being supplemented in order To minimize certain distinet geo-
physical and histarical constraints. The special initiatives taken by the Central Government for
development of North Eastern States are: i) declaration all Morth Eastern States, including Sikkim, as
Special Categary States; i) 10% mandatory earmarking of funds by Central Ministries for
development of North Eastern States (i) Creation of Non-lapsable Central Pool of Resources
(NLCPR) to ensure speedly development of infrastructure by way of filling the existing infrastructural
gaps (economic and social) in the region by making funds available from the paal; iv) Creation of
North Eastern Council(NEC) and Ministry of Development of North Eastern Region for special
attention to the development of this region; v) Announcement of special packages

for socio-economic development of MNorth  Eastern States form time to time.



Statement-/

Per capita net State Domestic Product at constant (1999-2000)

prices for North Eastern States and Al india

(Rupees) (%5 Growth over previous year)
Sl.No. State/UT 2004-2006  2006-2006  2006-2007 2007-2008 2008-09 2004-2006 2005-2006  2006-2007 2007-2008  2008-2009
1 2 3 4 5 o} 7 3 4 5 e} 7
1 Arunachal Pradesh 12339 18179 20458 21682 22475 .53 -6.00 12.54 5.49 4.14
2 Assam 13246 a2 14894 BE26 w272 1.98 3.3 3.29 4.24 4.80
3 Manipur 14334 14663 14941 667 16508 7.0 2.30 1.20 4.86 5.37
4 Meghalaya 17895 18870 2088 21597 23069 5.62 7.5 6.97 7.00 6.82
5 Mizoram 18204 1861 9220 19780 20483 1.88 -1.62 3.24 2.76 3.71
& Nagaland 17269 17008 7129 NA NA -0.29 -1.51 0.71 MNA MNA
7 Sikkim 19332 20777 22277 23684 28267 &.48 747 7.22 6.32 &.64
8 Tripura 19825 21824 21706 22433 NA 6.85 8.57 0.85 3.63 MNA
All India 19331 20848 22680 24295 25494 £.63 7.95 8.20 7.60 4.94

Source: For Sl.Mo. 1-8 - Directorate of Economics & Statistics of respective State Governments, and for All-India -

Central Statistical Organisation
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Statement-if

Percentage growth of Gross State Domestic Froduct for North Eastern States and All india for the
last five years at constant prices (1999-2000)

Sl.Na. Name of the State 2004-05 2005-06 2006-07 2007-08 2008-09
1 Arunachal Pradesh 16.46 (-H4.86 12.69 3.74 NA
2 Aszam 3.74 4.94 .97 6.06 6.04
8 Manipur Q.70 4.87 3.73 &6.77 7.13
4 Meghalaya il 6.08 5.34 5.20 MNA
s Mizoram 4.6 2.38 £.51 5.54 6.44
e} Nagaland 6.65 5.22 NA NA NA
7 Sikkim 7.72 8.94 7.5 7.40 8.00
8 Tripura 8.14 2.09 8.43 NA NA
Q Al India 7.47 Q.62 .75 2.01 6.70

State-wise estimates of BPL people
3779. SHRI KALRAJ MISHRA: Will the PRIME MINISTER be pleased to state:
(a) the latest State-wise estimates of pecple living Below Poverty Line; and

(b) the details of the poverty line adopted for remaving the poverty still persisting in the

country?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING (SHRI V. NARAYANASAMY):
() and (b) Since the year 1997, the poverty estimates are arrived at based on the methodology
contained in the Report of the Expert Group on Estimation of Proportion and Mumber of Poor
(Lakdawsala Committee). The Poverty line was defined as per capita consumption level of Rs. 49.09
per capita per month in rural areas and Rs. 56.64 per capita per manth in urban areas at 1973-74
prices at national level which corresponds to a basket of goods and services anchored on a narm of
per capita daily calorie requirement of 2400 keal in rural areas and 2100 keal in urban areas. The
MNational Poverty Line was disaggregated into State-wise paverty lines in order to reflect the State-
wise price differentials. These paverty lines are updated uging Consumer Price Index for Agriculture

Labourers (CPI-AL) in rural areas and Consumer Price Index for Industrial Workers (CPI-IW) far
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